FORM A
PUBLIC ANNOUNCEMENT
[Under Regulaion 6 of he Insolvency and Bankruplcy Board of india
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF IDRISHTI INDIA LIMITED

RELEVANT PARTICULARS
1. Name of Corporate Debtor _ DRISHTI INDIA LIMITED
2.|Dale of incorporaton of Corporate Deblor | 27t July, 1994
egi wparies, Delhi

is incorporaled / registered
4| Corporate identity No./ Limiled Liabiity | U74899DL1994PLC06O496
dentiication No. of Cerwrale n-m

5. Address of the regisered G- 161, Eastof Kaash, New Delhi-110065, Inda
W\Dvllnﬁnlﬂany)MCnrmlgD-m |
6. Insolvency commencement date in 15t November, 2021 (R receved communicaton
New Delh,

onOSRIEY Harce, o soprancaments
considered as 3rd November, 2021)
7.| Estimated date of osure o i 2910 Apri, 202
ure ofinsolvency Apri,

8. Name and Registration number of the | Name - Ms. Priyanka Chouhan
p Interim

y 1881 Reg. No: IBBUPA
| Resoluion Professional
. Addess & emaiof th lrm escuion | Rag.Add . Commanders Coloy, Panchyaval,
professional, SiiRosd Near
Rajastn
Emall pc\&mly«@wlw\ com
10, Address and e-mail to be used for ‘Address: Resurgent Resolulion Professionals
with the Interim LLP (IPE), 905, 9th Foor, Tower C, Unitech
Resoluon Professional Business Zone, The Close South, Sector-50,

rugram, Haryana-122018
 Email:drisht Gp@grmal.com

2021 (I
received by the IRP on 3rd November, 2021)
12.| Ctasses of reditors, f any, under ciause (b) | Not Applicable

of sub-section (64) of secton 21, ascertained

by the nterim Resolution Professional

1a. m—ammm'nmwm
loactas authorised representative of creditors.
inaciass (tvee namesfor each cass) |
14, () Relevant forms and (a) www.ibbi.gov.in
®

are available al

Company Law comme
insolvency resoluton process o the DrishtiIndia Limited on 15t November, 2021 (IRP received communication
from Honbie NCLT, ‘New Delhi on 03/11/2021. Hence.

The credtors of 1
November, 2021 10.

theclams with proofin prson, by post o by electronic means
C.CAD, 7,8,8A.989A0

the insoly
2016 by the Operational Crediors, Financil Crediors, Workmen or Employees, Authorized Representative of

i
opresentatve fom among the three nsovency professionals isted agans enty No.13 10 ac as auhorzed
Topreseniabveol halass nFormCA

Sdi-
Date: 04.11.2021 Priyanka Chouhan, Interim Resolution Professional
Place: New Delhi Reg No.: IBBUIPA-001/IP-P-02348/2020-2021/13447
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